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Date of Birth :
Present Post held
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| Name of District, Sub-Division,
Talka and Vilage in which

| property is siluated
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AJAY SINGH RAJPUT

01/07/1974
CIVIL JUDGE CLASS -1 RAIPUR (C.G)

ASSET

Immovabile P

ableFroperty

~ Name and details of property

(2) District Bilaspur

not in own

{ name.state in whose
name heid
his’ther relationship
to the Govt. Servant

and

|PHNo.  26(New |
30). Part of Khasra

No. 86/1,Sheet no. |
10 Plot no.2 '
Duplex House

Area about

1900 Sq.ft. Built up
area 1600 Sq.ft.

-
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Self ' BY Purchase Registered Sale.

Self

lease mortgage, gift or otherwise with
details of persons from whom acquired

How acquired ? whether by purchase

P.H.No. 28
Khasra No. deed on 06-12-2005
Part of Ashok Agrawal S/o Shri Shankartal
864/28, Area , Age 28 Year, Residence Pendra,
about 0-03 distt- Bilaspur (C.G.) Appro.
Acre Value- One Lakh

| (1500 Sq.tt.) -

BY Purchase Registered Sale
deed on 07-12-2009 after taking
home loan from HDFC Bank
Bilaspur. Prop. Rahul Bajpai,

S/lo Shri Rohni Bajpai, Age 51
Year, Residence Jail Road,Ps-Civil
Line, distt- Bilaspur (C.G) Appro.
Value- Twenty One Lakh

Rituraj Steel Pvt. Lid. - Bilaspur
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Movable Prope alued Above 25,000/-of Rs) )
Name of Articles

Vehicle- (A) Hero Honda Motar cycle , Modal -2004 . Ownar Self Value- Rs.-26,000/-

(B) Maruti Alto Car Modal -2007,  Ownar Smt. Shradha Rajput (Spouse) Vallue Rs-1,50,000/-

R e e s e —

| ~ Jewellary (Lump Sum) Jewellary (Worth Rs.)
Self 30 gm.Gold N 50,000/-
Spouse 120 gm. Gold
r 900 gm. Silver
'—ﬁmm; 3
I - Name of Issuing Company - |
1
Nill |
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R . Life Insurance Policy and Others .
B ~Name of Issuing Company Amount
1 2
| Yearly Primium Amount
LIC - Policy No.- (1) 383422503 | 1224/~
“ (2) 382326004 2780-
(3) 386206197 | 12010/ |
I e B (4)184635563 N | 12429!-
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